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MR. SPEAKER: I do not know. I
have told him everything. He is in the
know of everything. Not the Honie
Minister; but the Minister of State for
Home Affairs.

(Interruptions)
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MR. SPEAKER: That we shall see.

You can bring it out in the discussion.
(Interruptions)
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SHRI SUNIL MAITRA (Calcutta

North East). T gave notice of a Calling
Altention.. ..

MR. SPEAKER: You come to me in
my chamber. It is under my considera-
tion. Don't you worry.

SHRI ANANTHA RAMULU (Nagar-
kurnool): T have given notice for a
separate discussion on atrocities commit-
ted against Marijans. ... (Interruptions).

MR. SPEAKER: I will see. Shri V.N.
Gadgil.

LICENSING OF WIRELESS RECEIVING
APPARATUff (AMENDMENT) RULES,
1982,

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI V. N. GADGIL): I beg to lay
on the Table a copy of the Licensing of
Wireless Receiving Apparatus (Amend-
ment) Rules, 1982 (Hindi and English
versions) published in  Notification No.
G.S.R. 837 in Gazette of India dated the
2nd October, 1982 under sub-section (5)
of section 7 of the Indian Telegraph Act,
1885. [Placed in Library. See No. LT-
5928|831.



